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DATE OF DECISION__ 10-7-1992

S.N.Korgaonkar S
- Petitioner

None Advocate for the Petitioners .

Union ofIndia erst s,

| Respondent
di’ tir R.C.Kotiankar : ST ' :
.. Advocate for the Respondent(s)
CORAM:
- The Hon'ble Mr. Justice S.X¥,Dhaon, Vice=“hairman
The Hon'ble ®M§% ‘4s.Usha Savara, Member(A)
ﬁ-* + .
e ' :
1. Whether Reporters of local papers may be allowed to sse the
Judgement ?
2, To be referred to the Reporter or not ? |
3. Whethertheir Lordships wish to see the fair copy of the
Judgement ? . _ ' '
‘4. Whether it needs to be circulated to other Benches of the
' Tribunal 7 - !
| WD | ' (.K,azow)
mom* - >
.lT\ r . ,




B EFORE THE CENTRAL ADMINISTRATIVE TRIBUMNAL
BOMBAY BENCH

Q.A.376/91

Subhash Narayan Kofgaonkar .. Applicant
Vs,

Union of India and ors. .. Respondents

Corams Hon'ble Shri Justice S.K.Dhaon
Vice-Cha@irman

Hon'ble Ms.Usha Savara, Member(A)
Appearances:
1. None ﬁbr the a%plicant.
5, Mr.R.C.Kotiankar
Counsel for the

Respondents.

ORAL JUDGMENT 3 Date: 10-7-1992
(Per S.K.Dhaon, Vigce-Chairman {

The order dtd. 7th July,1989
suspending the applicant from service is
being impugned in the present application,

~

Ze The réspondents are represented,
The learned counsel for the respondentistates
that disciplinary broceedings are)nOW}almost

@ on the verge of completion. Be thﬂf? it may,
we direct that the final orders shall be
passed by the puniéhing authority within a
period of six weeks from today at the latest.
We also direct that,in case final order is
not passed within the time specified, the
suspension order dt. 7th July,1989 shall

© revoked.

%7 stand automatically/xseaxsdx Thereafter, it will

%9h@ open fer the authorities concerned to act

y-according to the law, With th¥sedirectiongthe

application is disposed of.

3. A copy of the order may be given

to the learned counsel for the respondents}

?7 if possible today, ¥tsetf.
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